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[Sh. Mohinder Singh Lather]

AIIMS which were required to set up
AIDS wards, none of them has open-
ed such a ward in the hospital even
though the AIIMS was given special
grant of Rs. 30 lakh for the purpose.
This clearly indicates the lackadaisical
approach of the authorities concerned
towardstheimopending danger to the
nation’s health posed by the dreaded
disease which is fast spreading in the
country. The country is sending seve-
ral doctors abroad for training in
combating AIDS but it is unfortunate
that none of them is prepared to
work among AIDS victims.

_In a country with more than 800
million people , the figure today may
not seem to be alarming but the dan-
gerous consequences that lie ahead
cannot be stmply brushed aside or
taken in a light and casual manner.
There is greater need today to in-
tensify AIDS surveillance by provid-
Ing modern AIDS testing facilities to
the major hospitals in the country,
(ii) to involve social orgainstions tn
the task specially in the eradication
of prostitution which is the main
source of this disease, (iii) to
accelerate the process of bringing
awareness among the people through
media network, (iv) to lay stringent
procedures to monitor regular and
casual blood donors to hospitals and
blood banks to detect HIV infection
and (v) to intensify AIDS research to
update the medical science. Reali-
sing the gravity of the impending
danger to the public healthin the coun
try, the Government should also for-
mulate a National Policy for preven-
tion and control of ATDS if the
country is to be saved from this
epidemic. Thank you.

THE DEPUTY CHAIRMAN:
We have a  very liitle time. So L
wanted to tell the Members, be very
brief. I want to finish it by 1.30 and
at 2.30, we are having the reply of
the Minister because the time of the
discussion is over. (Interruptions). I
know. I can understand your concerns
about it.

[RATYA SABHA]
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MISS SAROJ KHAPARDE:
(Maharashtra): I have been waiting
to speak on the subject.

THE DEPUTY CHAIRMAN: I
know. I can understand your concern

about it, T TrFw A & | I FT
IR e Bt v |

SHRIMATI MARGARET
ALVA (Karnataka): When the dis-
cussion started, everybody requested
the Chair. (Interruptions).

THE DEPUTY CHAIRMAN:
But this could have been discussed in
the Business Advisory Committee
when the matter was taken up and
everybody was there. My hands are
tied. (Interruptions). Mr,  Samant-
ary. (Interruptions). Al men and
women are protected equally before
me. We have got a lot of business to
finish. If Members take one hour
in discussing things which are not
listed, I have to put my foot down and
go through the business which is lis-
ted and [ am going to do that. [ want
to tell the Members...... (Interrup-
tions). Please.

Alleged Default in payment of

Wages to employees by M/s Bisra

stone lime Co. Ltd. Birmitrapur,
Orissa.

SHRI PRAVAT KUMAR SAM-
ANTARAY (Orissa): Madam, Depu-
ty Chairperson, I am thankful to you
for allowing me to express the problems
of the workers of the Bisra Stone Lime
Co. Ltd. in this august House in re-
lation to the plight of 5400 miners of
the company, which has the largest
Dolomite and Limestone mine of
India as well as of Asia and is loca-
ted at Birmitrapur, Sundargarh Dis-
trict, Orissa.

Madam, the Bisra Stone Lime Co.
Ltd. was a private company now taken
over by the Government of India
and it is now under the administrative
control of the Steel and Mines Minis-
try. It was the largest Dolomite and
Lime stone producing company of
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India with huge proven mineral de-
posits over 350 and 600 millioh tonnes
respedtively in the 8% kilometre radius
of that particular area. After the
taking over of this company by the
Government of India, for the last 14
years the workers do not get their
salaries regularly and the{ have been
refused wages for months together.
The Bisra mines are located in the
District of Sundargarh in Orissa and
the headquarters of the company are
located in Calcutta. The headquarters
staff and officers at Calcutta draw
their salaries regularly on the Ist date
of every month whereas the miners
have been refused payment of their
salaries. Not only that, Madam, it has
also been suggested by the manage-
ment of the company that the workers
can get their payment only when
despatches of the min; rals are made to
the steel plants. Madam, T would
also like to put it here that in the
last 30 years, all the steet plants
located in the eastern zone of India,
that is Jamshedpur, Rourkela, and
1ISCO, have not only built up themsel-
ves but also have strengthened the
steel factcries, through dolomite and
lime stone supply from this mine. But
unfortunately, because of the liberalis-
ation policy or the Government’s
apathy for promoting its own mines,
private miners, illegal miners, have
started supplying Dolomite  and
Limestone to steel factories and pri-
vate companies like TISCO have
started taking the minerals from these
mines because of the financial con-
straints of the companies now taken
over by the Government of India.
I do not think it is proper, when 90
per cent of this mine workers belong
to tribal communiti-s and Scheduled
Castes, they should go without salaries
for the Iast many months. For the
last six months, 5400 workers, on rota-
tion, are sitting in ‘dharna’ Till today
the Government of India is yet to
intervence and attend to the problem

of payment of salary when there are

huge deposits. The reply of the
Government of India is that only
when the Vizag Steel Plant commences
production and takes Dolomite and
Limestone from the Bisra mines, the
possibility of making payment will
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be there. When the workers are asked
to work, when they make production,
I do not think it is proper or legal
10 deny them the rightful wages which
they should get.

I want to bring to your notice,
Madam, and through you, to the
Goverament of India that the share-
holders of this Company happea to
be the President of India, E. I. L. and
the Government undertakings, i.e.
LIC, Unit Trust of India, G.JIC.
and TISCO. With09,38.5%,6.13%.
36.58%, and 18.63% respectively.
This is in regard to the Bisra mines.
And after takeover if the workers
do not get their wages. I do not
think thut the Government committed
for the rights of the workers, the
Government committed for the particie
pation of workers in the management
sense nothing.

THE DEPUTY CHAIRMAN:
Please be brief.

SHRI PRAVAT KUMAR SAM-
ANTARAY: One minute more,
Madam, I want to bring to your notice
today the reply given by the hon,
Steel Minister to a question of Mr.
Kamal Morarka that the optimum
capacity of all these factories that L
have referred to has gone up--steel
plants at Bhilai, Durgapur, Rourkela,
Bokaro and TISCO. And when it has
gone up, I do not find any reason why
the despatches, the products of the
Bisra mines--Dolomite and Limestone
bave not been utilised for the Vizag
Steel Plant and Rourkela Steel Plant
which arc also under their adminis-
tratice control. It has been allowed
by these public sector undertakings to
usilisc the minerals of the private
miners who are illegally drawing up
Dolomite and Limestone. Madam, I
sincerely hope that the Government
of India will be directed to intervene
and see that payment of salaries for
the last four months which has not
been made to the tribal and Adivasis
workers who are on the verge of virtual
starvationshould b e made forthwith

before something extra-ordinary
happens to them in this particular
area.
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SHRI SARADA MOHANTY
(Orissa): 1 associate.

Need to help Hindu Migrants
from Pakistan

Y FRAIW ATCAT XA ¢ (HeA
‘q3w) : gemeafs w@Es § OWOE
AT § WRI qTHT & €A
qifpearr ¥ fogrgell aX &1 @ HAW-
A Al A1 W feHA A
g 1 aifeea § fegel #Y dgewa
foar o 3 ST aefa wa
B el S o s i USRS
fRar o1 <gr @ 1 afgamn A gsaa
AR AIGE F7 gL AWM e S QI |
afffer ¥ fergld &t ST
T @I ¥ § | TR a9 uH
aixqdq fwar sr @r g et 0
s astral F saRA m=’T FI F
.S AAGAIA AT S W | R
grg ferpll & g agat T 9= 0
31 2 A gIT ¥ ATV-dyE; ST %l
A a® WA wWoFar & a3
gfeg o fuaid faeam w3 ferg Gfﬁ'
g ar S &Y AR ¥ o iy frar
SrEr 3 qr QT FUL FL f?qr AT
& W arfeem § et w1 aw
grﬁ:ﬁ Az & ofwrasasw gF0
fez of A =ed gafy 815 #<
weg ® oot W@ ¥ owew guw
qifge AT ITRT §aFT g3-Afeat v
I FSA T FI AT & I{g‘ra:q‘r Tz
fg—a TE O & TEAALL, TEAIT-
af, fag & #FgT 7T AR foa
g AT $CQ 1 afer s wfee
arr fggar & gﬂ"rra agh g warw
A Z1aT &1 STF qq AT S g9y
FL ARG KT AT qIA mﬁgi
agt 9% Wd A1 qfaw w3
T 7 A T E AR 9 sras’
wY ¥ faq, 4% 797wt 3, fowm
FAT & R I} Ow g e ar
@I %r wEEan, § W Avaw ¥
AT FIFIT F wedinew Figar g f&
fgrgal & =@ qm™ qmaw & q“r@
AWy WY 9T 9T FI9eT &9 °
"% FIW W FIS FIOT, T @ g0

[RAJYA SABHA ]
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qifferim @97 3T W gg & swTw
O QA4 FT W T 1 Hagw =
T F1 qET & fF S99 J9 afweam
q [ & 453 g3 F1 SRS At
gag aT aiF § ar@r fErent 9z weat-
AR TjA g AR 7 ﬁ“ggrfﬂ:f T 9T
asg7 g g1 fawrew & awn arfie
A a9 W AT TF FUT T A
afa® 7R ferget 1 deqi AT TF
A1 T q1E TG W% & _ar & wae
T f&F w% Far 9% W WA A
AR fFar T w2 )

qgiaal, el fegt & wra A
fagaar & *37 {5 /W Ak W FH
arge feeg, fag o¥ aﬂT SaT qe
FIY F I A @ €1 gAn
gfas o7 FEpc H fcra%f et
fegal ot 1 sarefta wATIR g0
g 3T warg feeelt A 0 ¥ www
AT & IR O OWg a9gTy #Iv-
Mfert @ S guafy farf 7

g A dwa Wk wmTe ¥,

aRT & qdl Haa ¥ fegel a6 sfam
TAX H | WREHI, WIN WIT GEFIT
FFTAT T T ow@m i fergnl =
gt W I TR # W ans
gIFT 2@ W g1 Afw dert a
g TIAH T WY TR,

Iqgwmld : AW S, AL qiF
6—7 TIT m §)

i aﬁnm RIUAG  FITAw 2 FEH
ez v 21 S¥ F@FT F dar &
1% 5 9w W A AEA
g & weAmEm firelt T B SR AFAl
%ifgq | wR TEqEEAFl 9T gu wedi-
FE X U AT gH ST WT g
CIEHE: IR A gy HeATA|
e @ agdF 78 § | zafao
wErar, A wye A g fa q.frme
§ A0 TC WY T HISSH BT qEHIA
WIRd &7 AIfewar & WU, SaE
a9z i agaar & g, far
1 wag fFar so ik & SEar g
fF #d1 wgikg A H99 § AGAT
M T | gA1T |



